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L IN THE CENTRAL ADMINISTRATIVE THIBUNAL,
MUMBAT BENCH, CAMP AT AURANGABAD.

Oorisi A cat 14 2

Wédnesdax, 1 is the 5th day of Eecembe;, Q "

k Hon'ble Shri €.R. Adige, Vice-Chalrman(A), . , N
.. Hon'ble hr1 S.L.Jain, Member {(A)..

8haikh R ~-Dadamiyah

At P.O. Ellera, " -

- Dist, =~ Aurangabad 3 ... Applicant. = .
{By Advocate. Shri S.P. Kulkarni) _ -

V.

"1, Unien ef India thr@ugh
‘ Senier Superintendent of Pest Offices, . S
Aurangabad Pestal Division,
Aurangabad Head Pest Office, Campus
Aurangabad.
2. Poestmaster General,
Aurangabad Region, S : ;
- Aurangabad - ' .
3. S.K:Munireddin, : o : :
Casual Driver, :
Office ef the Pestmaster General,
Aurangabad Region, . |
Aurangabad. ... Respondents,
(By Advecate Ms H. P.ghah) — . :

o RIDER (ORAL)

By € .R. Adl!e, Vice-Chairman (A).

 Heard both sides.
2. Both sides agree that. this OA may. be dlspesed
of with a direction to therrespendents ‘that when regular
vacancies to the pest of Drivers arises in Respondent
Departmént, the §ame'shoﬁ1d be filled in accordance with
‘Rules and‘I&structions on. thé subjeét, at which point of
time the’ claimﬁ of the appllcant should alsa be considered
along with those of other candldates.
3.  The 04 is disoeqed of accordlngly. ' Ne costs.
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MEMBER (J ' VICE-CHA TR MAN (A)



